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powet. !n 'ease of' a propoSed alumi-
nium CO!llplex iD Orissa" it has been 
decided'· to Bet up a captive thermal 
power'station to meet the full require-
ment of power by the smelter. 

Execution of I'I'OJeets in Foreign 
, COtlDtries 

3421'. 'SHRI RAM A WADEl: WHI 
the Minister of COMMERCE be pleas-
ed to state: 

(a) what are wrious projects which 
are being executed by Government of 
India in various countries; 

(b) how many of these projects are 
being handled by private firms; and 

(c) the oomplete details thereof? 

THE' MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHED ALAM KHAN): 
(a) Government of India are not 

themselves executing projects in other 
countries. Project contracts a broad 
are undertaken by Public Sector and 
Private Sector Units. 

(b) According to available informa-
tion, out of about 203 project contracts 
abroad being executed by Indian com-
panies 6t the begining of January, 81, 
128 are being executed by firms in 
the Private Sector. 

(C) Projects under execution by 
Private Sector flrms relate to various 
fields. The broad categories of ;Jro-
jects being executed by Private Sec-
tOr firms are indicated below. The 
total value of these projects is about 
Rs. 2, 492 crores. 

Type O'/Pro;ect Number of Projects 

Resident1el and other 
bUildings and 'ancillary 
civil cOnitruction 

a~  aDd sewer.. 

'77 

Turnkey, 11 

Management. services 
and Erection 

o 

Consultancy , 

Various Types Of Jute BaSed 
Industries 

3422. SHRI D. L. BAITRA: Will' 
the Minister of COMMERCE be pleas-
ed to state: 

(a) the details of various types of 
jute-based industries on small and 
t.iny ~ale with the capital involved 
in each case; 

(b) whether Government have any 
scheme to encourage the entrepreneurs 
to set Up such industries in jute grow_ 
ing areas by special incentives; and 

(c) if so, the details of the scheme. 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHR KHURSHED ALAM KHAN): 
(a) Jute bags, either laminated or' 
ordinary, are the only product based 
On jute fabrics which is being manu-
factured in the S'!JlalI sector by pro-
cuTing jute fibre manufactured by jute 
I}1ills. 
~ 

(b) and (c). Entreprenurs willing ~ 
set up units for manufacturing jute 
bags in the small scale sector in jute 

o in~ areas are eligible for tbe 
normal incentives avallable, to small 
sC'ale units. 
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The speech of the president ot Indian 
Merchants Chamber referred inter-
alia to the following in respect of 
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Sugpstion From Indian Merchants 
Chamber, for EftlcieDt Operation of 

Public Sector Enterprises 

3424. SHRI R. P. GAEKWAD: Will 
the Minister of FINANCE be pleased 
to state: 

(8) whether it is a fact that the 
Intlian Marcbants Chamber bad sug-
gesied independent, autonomous and 
-professional boards for the efficient 
operation of the public sector enter-
prises; 

(b) if so, the-details thereof; and 

(c) the reaction ot the Government 
thereto? 

public enterprises: ' 

(i) Ownership and mBulement-
of Government enterprises must b& 
separated; 

(ii) Government enterprises 
should rely on the markets end 
raise equity capital instead of con-
stituting a relentless burden on the, 
exclre-querj 

(iii) The operation of these enter-
prises must be vested in high-
powered, independent, autonomous 
and professional Boards. The ac-
countability of these enterprises 
should be based on profttability of 
the operations and the quality of 
the produce; and 

(iv) Appointments to all key 
positions must be made by a Na-
ti'oJnal Appointments Board, which 
would have on it stalwarts with a 
proven track record of excenence 
and integrity, and with an indepen-
dent Chairman. 

The -Government are aware of the 
need to give necessary autonomy to 
the Public Enterprises to enable them 
to perlanD ejcently and effectively. 
For this ' purpose adequate financial 
and administrative powers have been 
delegated to them. The Govern;m.ent 
enterprises are financed by , 'equity 
capital subscribed by the Government 
and they, are not ~e a y 11o ~dto 

resort to the capital market to raise 
equity requirements. The ~nt 

has recognised the .-d to' profession-
alise the ,managements, of ~ "enter-
prises. The 'polley in re,ard to ap-
~t net of ful1-tbne ,])treetOn' 'of 




